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Bill No. 6 of 2024

(Authorised English Translation)

THE GANDHI VATIKA TRUST, JAIPUR (REPEAL)
BILL, 2024
(To be introduced in the Rajasthan Legislativeehsisly)

A
Bill
to repeal the Gandhi Vatika Trust, Jaipur Act, 2023.

Be it enacted by the Rajasthan State Legislaturéhén
Seventy-fifth Year of the Republic of India, asléols:-

1. Short title and commencement.- (1) This Act may be
called the Gandhi Vatika Trust, Jaipur (Repeabt, 2024.

(2) It shall come into force at once.

2. Repeal of Rajasthan Act No. 22 of 2023.- The Gandhi
Vatika Trust, Jaipur Act, 2023 (Act No. 22 of 2028 hereby
repealed.
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STATEMENT OF OBJECTSAND REASONS

To Provide for establishment of a Trust and forning
museum under Trust's control and to maintain it, pi@vide
maximum convenience to visitors, to promote volarigem for
Gandhian work and betterment of the society, store, protect
and manage museum and all movable and immovableegies
therein according to requirement and for mattersinected
therewith or incidental thereto involved in the @hn Vatika
Trust, Jaipur Act, 2023 (Act No. 22 of 2023) wasa&ed and
published in the Rajasthan Gazette, dated Augus2(@23.

In view of operations of other museums in the State
Director or other officials of concerning departmethe Gandhi
Vatika Trust, is not compulsorily and necessarigguired for
operations of Gandhi Darshan Museum.

The Gandhi Vatika Trust, Jaipur Act, 2023 (Act Q. of
2023) enacted to provide for the establishment andhi Vatika
Trust is not compulsorily required. In view of thisis proposed
that the Gandhi Vatika Trust, Jaipur Act, 2023 (Atd. 22 of
2023) be repealed.

The Bill seeks to achieve the aforesaid objective.

Hence the BiIll.

$STeT olTeT QTaT,
Minister Incharge.
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RAJASTHAN LEGISLATIVE ASSEMBLY

Bill

to repeal the Gandhi Vatika Trust, Jaipur Act, 2023.
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MAHAVEER PRASAD SHARMA,
Principal Secretary.

(Bhajan Lal Sharmaylinister-Incharge)



2024 T QY9I+ H. 6

el afesd =W, SR (fARae) f@dass, 2024

(Stenfe TrereTer faure @wam & qUEnRa R smdem)



g Qe g

ey aifesr =9, AR A, 2023 & R
T & for [T

(Shnfr TrereuTer Rure @am & quEnRa R e

AR vTe AT,
yE gfaql

(37517 ofTer QAT oy #:)



